FORMA
PUBLIC ANNOUNCEMENT
{Under Reguistion § of the Insolvency and Bankrupicy Board of india
{insoiveroy Besoinfion Provess for Gomorsts Persans) Regudations, 2016}
FOR THE ATTENTION OF THE CREDITORS OF

ELECTRO POLES PRODUCTS PRIVATE LIMITED

3, IName of corporaia debior POLES PRODUCTS PRIVATE

ELECTRO
LEMTED
2. iDate of ncorporation of corporatedeblor  {20/03/72007
3. |Authenity under which corporale deblor isjRegisirar of Companes- Kolikata
incorporated /registerad
4. |Corporate Identty o, 7 Limited Liability] CIN UZ7101VWE2007P 10 114208
identification No. of corporate deblar
5. {Address of the registered office anal 1B, Remiochan Wulick Sireet, Kolkata-rG0073
svincinal nffies (i ani of cnmarata debior ;
6. [Insoivency commentement date in respect] 13.12.2019 (Orderraceved on 04.01.2020)
ofcorporatedebfor
7. |Estimated dafe of closure of insolvency|08.08.2020
resolifion prosess
8. IName ang registration number of thejdayshree Bhandarn
insolvency professional acting as interim}Regn. No:
rasolifinn professional BRIPABITIP-PO1174/2018 19711838
S, [Address and e-rmail of the inferim resolution] Sunrise Towers, Flat5L, 1348 Beliaghata Road,
professional, asregisteredwith the Board  |Kolkata-700015
{Emai: ip.bhandariiayshree@gimaii com
18JAddress and e-mail to be used forfDiamond Preslige, Room No 113 41A, AIC
correspondence with the interim resolutiont Bose Road, Kolkata-700017
\professional : {Email: sirp.epppl@gmail.com
11."L_aimalainr B mi ciclaims 17.01.30%24
12 Classes of crediiors, if any, under deuse {bji Notapplicabis

of sub-section {84 of section 21, ascarizined|
by the inferim resolution professionat
13 Naines of Insolvency Professionals identiied| Nor applicable
to act as Authorised Represantative off

|oredics nadass
{Three names for each class)
14 {{a) Relevant Formsand Weblink: hilps:fivbi gov.in/homeidownicacs
[t} Details of authorized representatives arel Phusical Address: Not appliicable
availzble at.

Motice is hereby given that the National Company Law Trihunal has ardered the commencement
515 comporais insclvency resciution procass of he B ECTRES BOIES PROMUCTS PRIATE,
LIMITED on 13.42.2018 (order recaived andd 01 2020).
The creditors of ELECTRO POLES PRODUCTS PRIVATE LIBITED, are hereby called upon
1o submil their claims with proof on or before 17.91.2020 o thee Interin Resolution Professionat
at the address mentioned against entry No. 16,
The financial creditors shall submit their claims with proof by elechonic means only. All other
greditors may submit the claims with proof in person, by post or by electronio means.
Submission of false or misteading proofs of claim shall atiract penalties.

Name and Signature of Inferim Resolution Professional

: Jayshree Shandar
Date :07.01.2020 interim Resolution Profassional
Place - Kolkata IBEIPAUDTIP-P01174/2018- 19111838
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